THE ASSAM UNIVERSITY (AMENDMENT) ACT, 1995

No. 23 orF 1995

[11th June, 1995.]

An Actto amend the Assam Umversuy Act, 1989.

Be it enacted by Parhament in the F‘Orty-sxxth Year of the Repu.bhc
of India as follows: —

1. This Act may be called the Assam University (Amendment) Act,
1995, : _

'2, In section 6 of the Assam University Act, 19‘89-——'

(¢) for sub-section (1), the following sub-section shall be substi-
" tuted and shall be deemed to have been substltuted with effect from
='the 15ti1 day of January, 1994, ndiely:== -

“(1) The Jurlsducuon of the UnlverSIty shall . extend to the

Cachar, Karimganj, North Cschar Hills, Karbi Anglong and
Hallakand1 Districts of the State of Assam.”;

(ii) in sub-sectlon (2), for the words “arid Karbi Anglong” the words ..

“, Karbi Anglong and Hailakandi” shall be substituted and shall be deemed
‘to-hal¥e béen substituted with effect from the 15th day of January, 1994;

(#ii) sub-section (3) shall be omitted.
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